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The House stands adjourned to meet again at 2 p.m.

12.46 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

14.01 hrs

The Lok Sabha re-assembled at One Minute past Fourteen
of the Clock.

( Hon. Deputy-Speaker in the Chair)

HON. DEPUTY-SPEAKER: Now, the House will take up 'Zero Hour'.

14.01 hrs
At this stage, Shri K.C. Venugopal and some other hon. Members came
and stood on the floor near the Table.

...(Interruptions)






